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through imports; (iii) restraining un-
due expansion in money suppJy; (iv) 
curbing anti-social activities ~;uch as 
hoarding and black-marketing anti ( v) 
increasing production. The price 
~ituation is being kept under constant 
watch and further suitable measures 
will be taken as and when necessary. 

Anticipated Losses Of Publie Sector 
Undertakiags 

748. SHRI CHHANGUR RAM: 
SHRI RASHEED MASOOD: 
SHRI RAJESH. KOM~R 

SINGH: 
SHRI RAM VILAS PASWAN: 
PROF. AJIT KUMAR MEHTA: 

r Will the Minister of FINANCE be 
pleasep to state: 

(a) whetber it is a fact that the 
public sector undertakings are likely 
to incur heavy losses during the cur-
rent financial year as compared to 
the losses suffered by them dUring 
the earlier years; 

(b) if so, the losses anticipated by 
the public !ector undertakinge (giv-
ing names.ihereof) during the current 
financial year as compared to the 
losses suffered by them during the 
last tw0 years; 

(c) whether Government have made 
any assessment with regard to the 
functioning of these public sector 
undertakings; and 

(d) if answer to part (c) be i Tl tlil~ 
affirmative, the result thereof and the 
steps takoen/proposed to be taken by 
the Governm•ent to minimise the 
losses? 

THE MINISTER OF '5 T'A 'I'E IN 
THE MINISTRY OF FINANCE (SHRI 
SAWAI SINGH SISODIA): (a) A 
reliable estimate of the 1980-81 public 
.sector operating results will be possi-
ble only by about October, 1981. In 
the 1980-81 budget estimates, among 
the prineipal public sector enterprises, 
the Fertilizer and Coal groups may 
be e:xp6reted to reduce their losses 

while the Steel Group may end with 
a reduced profit as compared to 79-80. 
The Petrochemicals, Shipping and En-
gineering groups also may be f'Xpect-
ed to do better. On the basis of a 
quick survey conducted l:>v the Bu-
reau of Public Enterprises for the 
qu.u ter end ng 30t~ June, 1980, all 
the public enterprises put together 
have- suffered a net loss estlmc.ted ap-
prOxinlately at Rs. 161 crores after 
providing income-tax of Rs. 38 crores 
by the profit-earning enterprises. 

(b) A statement showing the losses 
incurred by the losing enterprises in 
the first quarter of 1980-81 as well as 
in the previous two years IS laid on 
the Table of th\C Hou;;e. [Placed tn 
Library. See No. LT-1381/80]. 
The losses for the first quarter are 
pr\lvisionally estimated. 

(c) and (d). The Adn1inistrative 
Ministries constantly review the per-
formance of the undertakings under 
their control for taking t.:orrective 
steps \Vherever necessary. Recently 
G·0vernn1ent hav..: appo1nted an Ex-
pert Committee under the Chairman-
ship of Shri Mohammad Fazal, 1\1em-
ber of the Planning Commisstan, to 
examine the performance in rC'spect 
of major Enterprises in the Steel, En-
gineering, Coal, Chemicals and F~rtlli

zers and Shipping sectors. The Com-
mittee's work is in progress. 

Privileges aJld Perks enjoyed by 
Viee-President of ~UIJer Bazars 

749. SHRI CHHANGUR Ri\1\1. Will 
the Minister of CIVIL SUPPLIES be 
pleased to state: 

(a) wl--ethP.r Government are aware 
of the p-h·PPGc" and p~rks fJein(! 
enjoved bY the Vic-e-President of the 
Super nazars over and above the nor .. 
rna, entitlemPnt; 

(b) if so, whether Government 
have made any inquiry into the cir-
cumstances under which the extra 
privileges have been providerl t.o the 
Vice-President Of Super Sazat's; and 

(c) the expenditure incurred by the 
Super Bazar/authority concerned ill 
providing extra privileees?· 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJAMOHAN MOHANTY) 
(a) to (c). It is presun1ed that the 
Question relates to the Super Bazar, 
Delhi which is under the adminic.;tra-
tive control of this Ministry. The 
Vice-President of the Super Bazar, 
Delhi is not enjoying any privileges 
and perks over and above the normal 
entitlement. 
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